
RESULT

Settled(S)/
Not 
Settled(NS)/
Adjourned(A)

120 MACMA/260/2024
+ X-Obj/34/2024

MVOP/739/2018 Bajaj Allianz General 
Insurance Co. Ltd.

K. Sujatha A RAMAKRISHNA 
REDDY

P RAMAKRISHNA 
REDDY

HYDERABAD

121 MACMA/874/2015 OP/119/2008 ROYAL SUNDARAM 
ALLIANCE 
INSURANCE 
CO.LTD.,

DEVARAKONDA 
MARATHAMMA 
AND 2 OTHERS

N MOHAN 
KRISHNA

KOWTURU PAVAN 
KUMAR

KHAMMAM

Hon'ble Justice G.Sri Devi  (Former Judge of High Court for the State of Telangana)
Sri Nayakawadi Ramesh, Advocate

Sri K.Vasanth Rao, Advocate

BENCH-2 (Third Cause List)

BAJAJ ALLIANZ GENERAL INSURANCE COMPANY

COUNSEL FOR 
RESPONDENT DISTRICT REMARKS

HIGH COURT FOR THE STATE OF TELANGANA
CAUSE LIST FOR HIGH COURT LOK ADALAT TO BE HELD ON 14/12/2024 FROM 11-00AM ONWARDS AT HIGH COURT PREMISES

HYDERABAD TO SETTLE HIGH COURT PENDING CASES

BENCH-2 at COURT HALL NO. 13

COUNSEL FOR 
APPELLANTS.NO CASE NO LOWER COURT 

NO
NAME OF THE 
APPELLANT

NAME OF THE 
RESPONDENT

ROYAL SUNDARAM ALLIANCE INSURANCE COMPANY LIMITED



122 MACMA/307/2024 MVOP/172/2019 Ganaparam Lalitha The TSRTC PALLATI 
CHANDRAMOULI

M RAM MOHAN 
REDDY (SC FOR 
TSRTC)

HYDERABAD

123 PLC 167/2024 MVOP/420/2022 Kadduri Sushma and 
others

TSRTC WARANGAL

124 PLC 168/2024 MVOP/130/2022 G.Ramulamma TSRTC HYDERABAD

125 PLC 172/2024 MVOP/172/2019 Ganaparam Lalitha TSRTC & another HYDERABAD

126 PLC 173/2024 MVOP/500/2023 Vallavla Chandra 
Kala & others

Khammam

127 PLC 169/2024 MVOP/2314/2021 Teluri Satyavathi @ 
Sandhya

IFFCO TOKIO HYDERABAD

128 SA/82/2013 OS/96/2000 Sneha Junior 
College,Hanamkonda

Shetty Ashok Rao Y HEMA 
CHANDER

V DURGA 
NAGESWARA RAO

WARANGAL

129 CRLRC/499/2013 CC/466/2009 SMT. N. 
VIJAYALAXMI,

THE STATE OF AP 
REP BY ITS PP 
HYD., AND 

SETTY RAVI TEJA PUBLIC 
PROSECUTOR

HYDERABAD

OTHER CASES

TELANGANA STATE ROAD TRANSPORT CORPORATION

IFFCO TOKIO GENERAL INSURANCE COMPANY LIMITED



130 AS/1121/2016 OS/62/2013 Meer Amjad Ali Akireddy Yadagiri V RAVI KIRAN 
RAO

VIKAS JOSHI KARIMNAGAR

131 CRP/629/2019 IA/992/2018 Sri Nagu Vidya 
Sagar,

Smt. Nagu Sridevi 
Vani

SURESH SHIV 
SAGAR

GARAGA GAUTAM 
KRISHNA

HYDERABAD

132 FCA/143/2024 OP/1724/2019 Srikanth Panwar Smt. Priyanka SURESH SHIV 
SAGAR

MD ABUBAKER 
BIN AHMED

HYDERABAD

133 AS/419/2024 OS/8/2015 Kalyankar Nandu Dange Pothanna G L NARASIMHA 
RAO

N SRUSHMAN 
REDDY

NIZAMABAD

134 CRLRC/941/2024 CA/95/2023 Ravi Garg The State of 
Telangana

G SANTOSH 
REDDY

PUBLIC 
PROSECUTOR

HYDERABAD

135 CRLRC/942/2024 -/0/0 Ravi Garg The State of 
Telangana

G SANTOSH 
REDDY

PUBLIC 
PROSECUTOR

HYDERABAD

136 CRLRC/943/2024 CRLA/94/2023 Ravi Garg The State of 
Telangana

G SANTOSH 
REDDY

PUBLIC 
PROSECUTOR

HYDERABAD

137 CRLRC/978/2024 CRLA/20/2024 Pasham Dilip Goud, The State of 
Telangana.

JANARDHAN 
GOUD SUNKARI

PUBLIC 
PROSECUTOR

RANGA REDDY

138 CCCA/263/2018 OS/1380/2013 K. Papaiah K. Yadaiah & others R UMENDER 
KUMAR DAMODAR MUNDRA

M. SHANKAR
M/s. NARESH 
AGARWAL

HYDERABAD


